GOVERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE & EMPOWERMENT
RAJYA SABHA

UNSTARRED QUESTION NO. †1229
TO BE ANSWERED ON 30.07.2015


†1229. INCLUSION OF CASTE IN OBC CATEGORY 

SHRI NARENDRA KUMAR KASHYAP: 

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state: 

(a) whether it is a fact that the Government has sent a proposal to include Kashyap-Nishad and other 17 OBC castes under Scheduled Caste category, if so, the details thereof; and 

(b) whether the accepting the above proposal the Central Government has decided to include the 17 castes under Scheduled Caste category in principal, if so, the details thereof?

ANSWER

MINISTER OF STATE FOR Social Justice and Empowerment

(SHRI KRISHAN PAL GURJAR)
(a) & (b) : The Government of Uttar Pradesh had recommended inclusion of Kahar, Kashyap, Kewat, Mallah, Nishad, Dheevar, Bind, Dheemar, Batham, Turha, Godiya, Manjhi, Machhua, Bhar, Rajbhar, Kumhar and Prajapati communities in the list of Scheduled Castes.  The said proposal was processed in accordance with approved Modalities, in consultation with Registrar General of India (RGI).  As the RGI did not support the proposal even on a second reference, the same has been rejected with the approval of competent authority.
*******


